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: O R D E R (ORAL) : 

 
Justice L. Narasimha Reddy, Chairman : 
 
 This contempt petition is filed alleging that the 

respondents did not comply with the directions issued by 

this Tribunal in its order dated 11.03.2019 in O.A. No. 

4400/2018. 

2. Today, learned counsel for the respondents has placed 

before us, a copy of the order dated 22.08.2019. Through 

the said order, the applicant was allotted Indian Revenue 

Service (Income Tax) of 2017 batch. It was also mentioned 

that he has to undergo the prescribed training.  

3. We are of the view that the direction issued in the 

O.A.  stands complied with. Learned counsel for the 

applicant did not mention that anything remains further. 

4. We, therefore, close the contempt petition. There shall 

be no order as to costs.  

 

 
(Mohd. Jamshed)     (Justice L. Narasimha Reddy) 
    Member (A)     Chairman 
 
 
/ankit/ 


